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the Communist Party who have ex-
pressed themselves and acted in a
helpful manner in regard to this
Chinese aggression—helpful to Gov-
ernrment,

Shri Hem Barua: In view of the
fact that one of the reasons for this
massive Chinese troop concentration
on our borders might be to force the
Colombo Powers to force us to accept
the Colombo proposals as adumbrated
by China, may I know whether our
Prime Minister is prepared to gzive us
an assurance here and now that our
stand on the Colombo proposals will
not be diluted, whatever the conse-
quences? )

Shri Jawaharlal Nehru: I do not
know, The hon. Member wants me
to give ali kinds of assurances.

Shri Hem Barua: A very simple
assurance.

Shri Jawaharlal Nehru: I will give
no assurance of any kind except that
our stand is there and we intend
standing by it. What other assurance
does he want me to give? Does he
want me to take an oath on some
sacred book?

Shri Hem Barua: No, no. I did not
have that in mind. 1 believe in the
integrity of the country as much as
the Prime Minister believes, There-
fore, I wanted him to reiterate our
stand of firmness, in regard to the
Colombo proposals, against this heavy
Chinese troop concentration.

Mr. Speaker; All that is contained
in the statement itself.
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Shrimati Laxmi Bai (Vicarabad):
TOoSg—

Mr. Speaker: Papers to be laid on
the Table.

12-17 hrs,
PAPERS LAID ON THE TABLE

STATEMENT re. KRISHNA-GODAVARI
WATERS

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim): 1
beg to lay on the Table a statement
regarding Krishna-Godavari Waters.
[Placed in Library, See No. LT-1023/
63.]

Shrimati Laxmi Bal rose—
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NOTIFICATION UNDER EsSENTIAL COM-
MOoDITIES ACT

The Parliamentary Secretary to the
Minister of Food amd Agriculture
(Shri Shinde): On behalf of Shri A.
M. Thomas, I beg to lay on the Tablea
copy of the Uttar Pradesh Paddy and
Rice (Restriction on Movement)
Amendment Order, 1963, published in
Notification No, GSR 462 dated the
16th March 1963 under sub-section (8)
of section 3 of the Essential Commo-
dities Act, 1955. [Placed in Library,
See No. LT-1024/63].



